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PART-- III-A--Ordinances promulgated by the Governor of Tripura under

         the Constitution of India

GOVERNMENT  OF  TRIPURA

LAW  DEPARTMENT

SECRETARIAT : :  AGARTALA

NO.F.8 (8)-Law/Leg-I/2018/12,284-85                        Dated, Agartala, the 26th December, 2019.

NOTIFICATION
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